Factual and action taken report in the matter of Suo Moto (OA No. 183/2024) as

per the directions of Hon’ble NGT, Central Zone Bench, Bhopal

Background

The Hon’ble National Green Tribunal (Principal Bench) was pleased to initiate suo
moto action based on the news item related to the alleged encroachment on
thousands of Bighas of government pasture land in Dausa, Rajasthan. The article also
mentions that illegal soil mining under the Nangal Sub-division is being carried out.
The Hon’ble NGT (Principal Bench) based on the news item, registered Suo Moto
O.A. No. 775/2024 impleading MoEF & CC, CPCB, RSPCB and District Magistrate,
Dausa as respondents. Hon’ble NGT vide its order dated 09.07.2024 transferred the
matter to the Central Zone Bench, Bhopal where it was renumbered and registered

as O.A. No. 183/2024.

Order

Hon’ble NGT Central Bench, Bhopal passed an order dated 10.09.2024 which inter-

alia says as under:

“3. In view of the facts and circumstances, we deem it just and proper to

constitute a committee consisting the following members to visit the site and

submit the report.

i One representative from the District Magistrate, Dausa, Rajasthan

i. One representative from the Central Pollution Control Board

i, One representative from the Member Secretary, State Pollution Control
Board (Rajasthan)

4. The Committee is directed to visit the place and submit the factual and

action taken report within six weeks. The State PCB will be the nodal agency

for coordination and logistic support.”

Joint committee




Joint committee has been constituted based on the nominations received
from Central Pollution Control Board, Rajasthan State Pollution Control Board
and District collector, Dausa. Copy of the letter dated 18.09.2024 of CPCB,
letter dated 25.09.2024 of RSPCB and letter dated 05.11.2024 of District
Collector, Dausa are enclosed and collectively marked as Annexure-1.
Representatives of Joint Committee are as under:
(i) Sh. Praveen Kumar Jain, Scientist B, CPCB, Bhopal.
(ii) Sh. Yashwant Meena, Sub Divisional Officer, Nangal Rajawatan, Dausa.
(iii)  Sh. Vijay Sharma, Regional Officer, RSPCB, Jaipur(North)
Office order for conducting meeting and field visit of joint committee was
issued on 04.12.2024 (Copy enclosed and marked as Annexure-2).

Field Visit
The following persons conducted meeting and the field visit on
09.12.2024(copy of attendance sheet enclosed and marked as Annexure-3):
(i) Sh. Praveen Kumar Jain, Scientist B, CPCB, Bhopal.
(ii) Sh. Yashwant Meena, Sub Divisional Officer, Nangal Rajawatan, Dausa.
(iii)  Sh. Vijay Sharma, Regional Officer, RSPCB, Jaipur(North)
(iv)  Sh. Laxmi Chand Meena, Assistant Mining Engineer, Dausa (Special

invitee)

Observations

During field visit and on perusal of records, it was observed: -
(i) That location of illegal sand mining was visited by the committee and it
was observed that no soil mining was being carried out during visit.
Growth of small Shrubs was also observed on the area which indicates
that no soil mining carried in recent past. Information regarding past
mining was gathered and found that some soil was excavated by some
persons in the month of May, 2024 and they were directed at that time

itself not to do such activity in future. It was reported by the



(i)

(iii)

representative of Revenue Department that, after the month of May,
2024 it was checked on 16.10.2024and on 04.12.2024 by the local
administration, however no such incident of soil mining observed
again. Photocopy of Mauka-Report of dated 30.05.2024,16.10.2024
and 04.12.2024 are enclosed and marked as Annexure-4. (Photographs
of the area taken during visit of committee are enclosed as Pic.-1.).
That location of illegal encroachment was also visited by the committee
and it was observed that there is encroachment in the form of
cultivation on 0.20 hectare of pasture land by farmer of the adjacent
agricultural land. During joint committee visit it was reported by the
farmer that it happened unknowingly, in absence of clear demarcation
of the boundary of pasture land. Local administration has already
initiated required action under section 91 of Land Revenue Act, 1951 in
the matter. Copy of one such notice dated 06.12.2024 Issued by local
administration to Sh. Radheshyam S/o Sh. Laduram is enclosed and
marked as Annexure-5. Local Administration has issued total 5 notices
for encroachment on 0.70 Ha pasture land (Photographs of the area
taken during visit of committee are enclosed as Pic.-2.)

That it was reported by the representative of Department of Mines and
Geology, Dausa that no mining lease has been allotted on the pasture
land of Khasra N0.5906/4976, Village Aluda Khurd, Tehsil Paparda,
Distt. Dausa. Copy of letter dated 17.12.20240f AME, Dausa enclosed

and marked as Annexure-6.

Recommendation

(i)

(ii)

The committee is of the opinion that representatives of administration
and Mining Department for the local area should have monitoring and
regular vigilance of the area to ensure that incidents of soil excavation
from pasture land and encroachment does not happen in future.

Effective operation of Public Land Protection Cell (PLPC) be ensured.



Enclosures

(i)

(ii)

(iii)
(iv)

(v)

(vi)

(vii)

(viii)

Copy of the letter dated 18.09.2024 of CPCB, letter dated 25.09.2024 of
RSPCB and letter dated 05.11.2024 of District Collector, Dausa.
(Collectively Annexure-1).

Office order dated 04.12.2024 for conducting meeting and field visit of
joint committee (Annexure-2).

Copy of attendance sheet of the meeting and field visit (Annexure-3).
Mauka-Report dated 30.05.2024, dated 16.10.2024 and dated
04.12.2024 (Collectively Annexure-4).

Copy of the notice dated 06.12.2024 Issued by local administration
(Annexure-5).

Copy of letter dated 17.12.2024 of AME, Dausa (Annexure-6).
Photographs of the soil mining area Pic.-1

Photographs of the encroachment area Pic.-2.

Laxmi Chand | Praveen Kumar Vijay Sharma Yashwant Meena
Meena Jain
AME, Dausa Scientist- B, Regional Officer, Sub-Divisional

CPCB, Bhopal RSPCB, Jaipur (North). Officer, Nangal,

Distt. Dausa.
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P Rajasthan State Pollution Control Board

— Headquarter, 4, Institutional Area, Jhalana Doongri, Jaipur-302004 )
Phone : 0141- 2716804, 2716800 e-mail : member-secretary(@rpcb.nic.in
\ Helpline No. : 0141-2716877
No. F.10 (633) RPCB/Legal/NGT/2024/ '\ 0\1 Date: ZS(Q[Q)/

Regional Officer,

\Mn State Pollution Control Board, gv\A Q2
Jaipur (South)

Email: - ro.jaipursouth@gmail.com
At

Subject - Regarding Hon’ble National Green Tribunal, Bhopal order dated 10.09.2024 in Original
Application No. 183/2024 (CZ)), Suo Motu on the basis of “/NEWS ITEM TITLED
“RAJASTHAN EVEN ORDERS SHOULD BE DISOBEYED AND ILLEGAL MINING WAS
FLOURISHED IN DAUSA DUE TO THE EFFORTS OF THE RESPONSIBLE PEOPLE”
APPEARING IN THE AMAR UJALA DATED 30.05.2024
Sir,
With reference to above subject matter, it is to inform that the Hon’ble NGT has passed an
o order dated 10.09.2024 and directed inter-alia as follow:-

f 3. In view of the facts and circumstances, we deem it just and proper to constitute
a committee consisting the following members to visit the site and submit the
report. ' ' '

i. One representative from the District Magistrate, Dausa, Rajasthan
ii. One representative from the Central Pollution Control Board
iii.One representative from the Member Secretary, State Pollution Control
Board (Rajasthan)
4. The Committee is directed to visit the place and submit the factual and action
taken report within six weeks. The State PCB will be the nodal agency for
coordination and logistic support.

In light of above Hon’ble Tribunal direction, you are hereby nominated as member of the
committee as well as Nodal officer on behalf of RSPCB with the direction to ensure compliance of
Hon’ble NGT dated 10.09.2024. Copy of Hon’ble NGT order dated 10.09.2024 is being enclosed for your
ready reference.

o Enclosed-As above

(Vijai N.)
Member Secretary
Copy to following for Information and for further necessary action —
1. District Magistrate, Dausa , Rajasthan
2. Member Secretary , Central Pollution Control Board, S»i 1
3. Regional Director, Regional Directorate (Central), CPCB, gnartyercao \/
dated 18.09.2024 for your information and necessary B‘Bﬁally signed by

. Designation/\le
d Date: 2024.0Q

A
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1

raikaj Re NO- 10675465
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Annexure-2

— Regional Office Jaipur (North)
___Raiasthan Rajasthan State Pollution Control Board
St Opposite Road No. 5, VKIA, Sikar Road, Jaipur.

P ] K . .
“‘v‘-’ E-mail: rorpcb.jaipur@gmail.com
N Phone no. 0141-2850100
Office Order
F.No. RPCB/ROJP/N/Legal-168/| 3] —| 313 Date: OY-(2— 22 2Y

The Hon'ble National Green Tribunal in OA no. 183/2024(CZ), News Item
titled “Rajasthan fiaRt &) fiehrrg ¥ <k & 9 A5 AP Fa—hd & I G DREK,
et @t ff I R appearing in The Amar Ujala dated 30.05.2024 has passed an
order dated 10/09/2024 for constitution of a joint committee. Accordingly,
nominations have been received from CPCB and District Collector Dausa. Members

of the joint committee are requested to join for field visit of the area scheduled on
09/12/2024 as under :-

1. Shri Praveen Jain, Scientist B, CPCB, Bhopal.
Shri Yashwant Meena, Sub Divisional Officer, Nangal Rajawatan, Dausa.
Shri Vijay Sharma, Regional Officer, RSPCB, Jaipur(North).

Shri Laxmi Chand Meena, Assistant Mining Engineer, Dausa (Special Invitee).

Ll

The representatives are requested to make it convenient to reach Office of sub

divisional officer, Dausa at 12:00 Noon along with available information and records

in this regard. M

(Vijay Sharma)
Regional Officer
Copy to : following for information & necessary action :- 7]

1. Shri Praveen Jain, Scientist B, CPCB, Bhopal.
2. Shri Yashwant Meena, Sub Divisional Officer, Nangal Rajawatan, Dausa.

3. ShriLaxmi Chand Meena, Assistant Mining Engineer, Dausa (Special Invitee).

Regional Officer

(} Scanned with OKEN Scanner



Annexure-3

AN endurmce thee un Yo anadler of e A. No:
t83/202\\ b—tgm—e Heow' bl NgT1, Cewhral Rendn,

glf\a"pa_' JAQJoQ viat doded od. 2. 2oy, Jvill. S ‘\
| : LA Dauuma,
Ao, Sub - Dy s o ‘I\\(‘Af\r\ﬂo_l Ro%cupoJ‘M; e

mend™ ™
o e Sedasl &
2o oot Moo 5289708887
ano Mamg—a
2. Praveen Komor Jwn CPCB, Bhep.s v
SUeabst 27, €D T4ssa629, P(//
R¥opet

2. \/A‘J'md Shoa~mma RSPcB W

~. 0. ,ﬂwh‘?w('ﬂo@ qQuIY o TT3H3

y p AHE(Mives)
L. Lewad chord Mpen 724023 8359

m koo e Jop¥
5 [ mion le,“,,,w‘, o fa/

(} Scanned with OKEN Scanner



Annexure-4

Rew AT

AR &:_-\Yao C?‘\\\\”)_\Ql\\ % (@ﬁﬂ:—‘r c\rtQQ*EQY’D;
\\\“S.,QT- X5 AT Qen XY

AT SNo & l VA= Q_cﬁﬂ"
23«3

e N\ a®w %\fﬁ% QEXZRST B INTFESTEL =
%’\\_Ev\‘ Tomr sms | QnacR Al T 2E:@

Setlwgn . T = WetaRdy  ooiX w3 SoR

o S\ X QS - g
T QTS ooy K =

W%\mﬁqﬁgw T Vs comm=x SR
%\%\%‘Q\ ATFT o 5y g;g\éé\

L —
SNy



S R\

J——

WANe\eny ad ok TMER I %%
QA . o Meste WT sacclirry wm i e
’ B A T SR R Mese gﬂb(%lf@
N W2 s W8 0T s Smlche o5 U
o iy S = e ITIR AT KOO

Sy o

N BT a2 B B E\RD
=R ga\m SoY Fe 1R & OB AKZD qsﬁz/\
sy Cﬁ%%@gm\%\&w—%mm‘
B oy o N vee b SR e

. \m R oaule R B SITT oy

f"‘-\‘
‘$\N~
U &
\S 3‘\\@3\ au

et
RS I




RN\

T\ Selesoay 2y ~wreyar = aaeae MAFD  WEEN

I Qﬂ\gﬁ‘;&é\ G\'B\o NTFEY ® aaen IRV qT =\
R I ATIUSE x;_ﬁ“ PsAe ety AR Wiasrix

Q‘%\? SR AR 2w ay cawe W PY A <

<2 \ W8 \Q AL K A NP AP - 200} A (SO
'CS-\\;%‘ %é\&@\\ E'\ JE: g& = 6&\\&.'\ ST oay |\

~— “Yq o =
L}y " < AR &= \{g?‘e%\" QANXE N % 3?.%’

Q:,\ ‘Z% A vy —NA\TIRRE @ s a%
LIS 5% CE(% = Qg@‘\ QARTHSY)
Ymg\g‘—ﬂ\am@@aﬁ‘a&&ﬂ
W JWARA @ g WY QWA Fa vy TN RN
¥ Ay, W owy AR xR S SIS
W 2REh @ meae b s, wrs wEw, S

\\')._.G\\Q'\ Q\\?_g\da Si\ee g R 2.3 \3&% ma%gm _] I
HNNA AS e AT 45 C"“B__S\Y\‘b‘%ﬁa“ FRRREERNEII é\'@

—aTE B R bR % oo s See By vop) ST e

& FTAIAIHY ook R
9"5‘ u. fﬁwcﬁﬁ%
}L/_gﬂm,?“ﬁ%g% S/ AT AN Ky
NN
=) \\AMINDAH

o IR e



|

|

\ 0. g %, 111-612:200 000 wr, H-i g 4 14
imnuﬁ
et wfeaferd fraten qut av geafent €1 dam. 208, aiwasas aaauawﬂsawfdﬂﬁ
AN-‘AA ﬂf”ﬂ%.ﬂ&w »...m-ﬂ-wﬁ E.ﬁﬁww;..-.....mgz-mhﬁ....g:...-..ﬁgﬂﬂ.%ﬂﬂu::...................o. g
SR - Fo
,m m il | g w1 frerr Mim ..Wﬂm ._mm_
| T ——— 3 vk _
= £ \E yan % ..Sm. .
ﬂ‘m £ | @ afem 3ae | abam | sagw " T fan .an o m ..uwﬂm
154 | | ke | e |
i e 3~ 4 |3 ['s 7 § 9 10 "1z I 13 1] 13 16
M.AOL:AMU f g sy BT G - o A i
BT SSJT | O.9n WE| s 250
V=wy Qan L = | =
ﬁ.ﬁ.ﬂﬁkﬂnﬂw ST =
S0l (Uq=y
2F.eF Y S AEST \ — |o2p e |3Se|se | —
R wl | T [T A T
am
e T, ‘_ g
Setfrs o g |
2F. L7 #ﬁ—- Wp.v W ‘ e I e ft (=B Vo )L _LM.J'}WJD
oy Shew o Ae | AR 1S Cay = = \ean |
- s =53 T
?ﬁ/d..m.pny,.ﬂﬂ N TR ‘ .
| |
|
|




Annexure-5
UG @ (Fram)

TSR —XToRd AR 1956 DI €RT 91 & eI
Aifed <ATerd dediorer, TIsal forer—arar (197)

Tl HIFT HeET 7?/9.M
o RGN G X Y3 drged fe A fard sreger g

aﬂ:mﬁagf&aﬁ.ﬂmazwwwzﬁﬂmmm?ﬁmﬁ
AUEd Tl Q& @ WA AR 5906 /4973 Fel ¥haT 27.87 B W A GoA 050 .
fre =RrTE YA W e after fear T 2

IS g AuRT Afed fEar omar 2 f6 anu e 18.12.2024 | gd ST
4 @1 @rell @) 3§ | 39Ul WA U1 WieY gRI QA6 18.12.2024 &1 YHbH  TdEdIA
q9es qaiE BIi] gl U7 T8 eqe aiid @A @l el B ol @ fb S W
oY 9§ & R AR F @ foav s affe sm= a1 faiRor & so Tom @@
TG T A RIS |

78 3R e < 6 a3 M R arvemaeddt ast § sfter e on uw
Aifew smue! T 2081 B WA F faEr o awd o o @ ¥ e
TR fear oy den affe o FERe S o Rafa @ 9 so on @@ @ R
W $I AT E |

Ugiﬂmm?%ﬁﬁwarﬁﬁwamquaﬁmaﬁﬁaﬂﬁm
Y W Ia qHer s 1) R # e e s
Tl f2HI 06.12.2024 BT EXCIER AN ATgrera a1 A fpar |




Annexure-6

TR GVBR
P Hermd @l aftaean e vd yfasm fo,

1/17 AR g atd, @M wisd 912, @r-303303

Email: ame.dausa arajasthan gov in Fom A o1az7-224765
FHIE — TG /e /W0 /2024 / s
sfhirs &g sfdaTd,

NAEPAA TR IR

Rea— wafy wfn eRa sitaw, S @9 &9, 9 @ waww
Wl TS 6T 183 /2024 F FaU H |
FETeq,
o fawarrta faes 6 am arem g dedia uagel & @uw 6
5906 /4976 YdHaT 27.87 RICTR 5w WRITIE T IH-UTH 0 wRE A § R
T/ B/ @rfd B @ ¥ @A ggel /S e /a8 & o @
U3 HIEY EAe Ud yevas Hrdard &g Gt 2
qagrm

(@efra= A=)
Terad @A Afig=m, S

e Olgnature

12482770 Digitally signed by La hand Meena
AT Designation : ssist ini i
Date: 2024.1

& Scanned with OKEN Scanner



Pic 1: Soil mining area

iLatitude: 26.783645
Longitude: 76.387893
'Elevation: 331.91¢15m
Accuracy: 2.0 m

Time: 09-12-2024 13:23 |

Pic 2: Encroachment area




